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AGRAHAYANA 1, 1918 (Saka)

1 2 3 4
3. Bihar 7.74 7.02
4. Gujarat 3.92 3.98
5. Jammu & Kashmir 0.40 0.11
6. Karnataka ' 22.86 23.67
7. Madhya Pradesh 14.83 12.83
8. Maharashtra 20.24 21.24
9. Orissa 10.09 11.25
10. Punjab 1.80 1',76
11. Rajasthan 5.35 5.21
12. Tamil Nadu 39 .89 38.88
13.  Tripura 1.18 1.79
14. Uttar Pradesh 42 .65 43 45
15. Waest Bengal 16.28 16 34
250.29 246.47

IBRD Loans

*53. DR. MURLI MANOHAR JOSHI
Minister ot FINANCE be pleased to state :

(a) the amount received by India from International
Bank for Reconstruction and Development (IBRD) during
the fiscal year 1996 and the amount of loans and interest
refunded during the same period;

Will the

(b) the details of undisbursed amount during the
same period together with the names of sectors that
were intended to:

(c) whether the World Bank in its Report during
June 1996 suggested the Union Government to speed
up the economic reforms. and

S No. Name of Sector
(Govt. Accounts)

Agriculture and Rural Dev
Environment and Forestry
Energy. coal

Energy, Power

Energy, Non-Conventional
Industry and Finance
Infrastructure, Road

Water Resources Management
Social Sector

Urban Development Sector
(NON-GOVT. ACCOUNT)
11.  Energy -.Power

12.  Energy-Oil

13. Industry and Finance

14.  Infrastructure - Railways
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5 6 7 8
4.31 368 3.58 3.43
186 1.08 0.42 0.43
0.52 045 0.40 0.40
16.72 18.57 - 23.04 20.26
B79 10.57 6.30 6.00
16.97 17.89 16.39 16.69
8.13 9.09 12.24 13.20
0.50 0.43 0.74 1.01
356 4.90 2.02 248
30.52 3167 29.40 27 .84
057 073 1.61 1.22
1874 15 22 12.92 14.39
874 10.63 7.75 8.78
169 01 180.81 145.06 1477
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(d) it so. the reaction of the Government thereon?

THE MINISTER OF FINANCE (SHRI P
CHIDAMBARAM) = (a) The amount received by India
from International Bank for Reconstruction and
Development (IBRD) and International Development
Association (IDA) during the bank fiscal year 1996 was
US $ 567 2 million and US $§ 742.2 million respectively.
The amount of loan repaid was US $ 741.3 million and
US $ 228 8 million respectively. The interest and other
charges paid was US $ 757.6 million and US $§ 128.6
million respectively during the same period.

(b) The amount of undisbursed laon (Sector-wise)
as on 30696 is as under .

,_NWJwkuneyﬂlgnjg§_§12;.a -

“IBRD IDA
104.152 663.514
385.350
- 9.925
1263.145
118 462
349 495 141 446
183.102 125.371
85.296 1419210
) 1699 969
436.006 307.411
641 640
21.494
563.550
_82787
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(c) and (d). World Bank. in its Country Economic
Memorandum on India published in August 1996. while
appreciating the Economic Reforms undertaken during
the last five years, have suggested to speed up the
economic retforms to meet the challenges ahead
Government's approach to economic reforms is
contained in the Common Minimum Programme of the
United Front. The Common Minimum Programme
identifies the key challenges ahead i.e. reducing the
country's chronically high fiscal deficits. further
liberalizing the economy. agriculture in particular,
meeting the infrastructure challenge and ensuring social
justice. Some of the measures undertaken by the
Government during the past year. have been mentioned
in the Economic Survey and Central Government Budget
1996-97.

Pay structure in R.R.Bs

54 SHRI BASU DEB ACHARIA
SHRI T. GOVINDAN

Will the Minister of FINANCE be pleased to state -

(a) the main points of the Award of the National
Industrial Tribunal relating to pay structure of Regional
Rural Banks:

(b) whether it has since been accepted by the
Government and implemented.

(c) if so, the details thereof and the quantum of
additional financial expenditure likely to be incurred as
a result thereof; and

(d) if not. the reasons for not implementing an award
which was a time-bound and subjected to viability of
the Regional Rural Banks?

THE MINISTER OF FINANCE (SHRI P
CHIDAMBARAM) : (a) to (d). The pay and allowances
of the employees of the Regional Rural Banks (RRBs)
are to be determined by Government under Section
17(1) of the Regional Rural Banks Act, 1976. In
pursuance of an order of the Honble Supreme Court.
the Government appointed a National Industrial Tribunal
(NIT) in 1987. The Tribunal was required to decide the
dispute relating to pay. salary. other allowances and
other benetits payable to the employees of the RRBs in
terms of the pleadings of the parties in Writ Petition
(Civil) Nos. 7149-50 ot 1982 and No. 132 of 1984 filed
in the Supreme Court of India

Pursuant to the award of the Tribunal. Government
have issued an order on 22.2.1991 determining the
salary and allowances of the employees of the RRBs
and made them effective from 1.9.1987

After the implementation of the Sixth Bipartite
settlement tor the Commercial Banks, the employees of
RRBs had taken a stand that the settlement should be
extended to them also. The matter was taken to the
Supreme Court by some employees. Government had
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taken a stand that the award of National Industrial
Tribunal could not be an authority for continued parity
between the employees of RRBs and those of sponsor
banks. The Supreme Court has not granted the relief
prayed for instead observed that the employees may
seek relief available to them under the Industrial
Disputes Act.

In order to have a package that will reconcile the
interests of the employees. the clients and the banks.
the Reserve Bank of India has now appointed a
Committee to make recommendations to Government
on the exercise of its powers under Section 17(1) of the
Act.

Inflation Rate

55 SHRI K.H. MUNIYAPPA
DR. KRUPASINDHU BHOI :

Will the Minister of FINANCE be pleased to state :

(a) whether the prices of all the consumer
commodities and the rate of inflation have been steadily
increasing during the recent months;

(b) if so. the weekly rate of consumer price indices
and the rate of inflation during the last four months; and

(c) the steps taken/proposed to be taken by the
Government to check the price rise and to contain the
inflation rate?

THE MINISTER OF FINANCE (SHRI P
CHIDAMBARAM) : (a) The Consumer Price Index for
Industrial workers (CPI-IW) commonly used to measure
the movement in prices of consumer commodities
registered a rise of 7.8 per cent between April and
September. 1996. The annual inflation rate (September
1996 over September 1995) was 8.5 per cent compared
to 10.1 per cent last year.

(b) The Consumer Price Index is compiled only on
monthly basis. The movement in the index for the last
four months together with the annual inflation rate is
listed below :

1996 Monthly

Cumulative Annual

Change increase (%) Inflation

in Index (%) over March (%)
April 1.6 1.6 9.8
May 1.2 28 9.3
June 1.5 4.4 8.8
July 1.8 6.3 8.3
August 1.2 7.5 8.9
September 0.3 7.8 8.5

(c) The important steps taken by the Government to
check the price rise and to contain inflation are :

(1) Continuation of open market sale by FCI of
rice and wheat.



